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 objections  and  sticks  to  the  agreement
 that  has  been  brought  about  through
 the  good  offices  of  the  Swiss  Govern-
 ment.”
 We  are  very  much  pained  to  read  this

 that  there  might  be  a  last  minute  objection
 raised  by  Pakistan  You  know  our  Deputy
 High  Commissioner  and  the  staff  in  Dacca
 are  interned  since  April,  1971,  Since  the
 Prime  Minister  is  here  and,  fortunately,  she
 is  going  to  be  here  for  another  2  or  3
 minutes,  ]  would  request  you  to  ask  the
 Prime  Minister  or  the  Home  Minister  to
 make  a  statement  that  our  staff  in  Dacca
 will  return  safe  and  that  no  last-minute
 Objection  is  going  to  be  raised  by  Pakistan.
 We  are  all  worried  about  our  staff  there.
 May  I  request  the  Prime  Minister,  through
 you,  to  say  something  on  that.

 MR.  SPEAKER  :  Papers  to  be  laid  on
 the  Table.

 SHRI  5.  M.  BANERJEE  :  She  has  not
 replied.

 MR.  SPEAKER:  You  cannot  expect
 that  just  immediately  I  should  convey  it.

 SHRIS  M  BANERJEE  :  You  did  not
 gay  that  you  will  direct  them  to  make  a
 statement  sometime  later.

 MR.  SPEAKER:  If  I  had  to  say  no,
 I  would  have  said  no.  You  wait  foi  some-
 time.  The  papers  to  be  laid,
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 PAPERS  LAID  ON  THE  TABLE

 PAPers  UNDER  ComPANigs  Act,  956

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 HOME  AFFAIRS  AND  MINISTER  OF
 INFORMATION  AND  BROADCASTING
 (SHRIMATI  INDIRA  GANDHI):  I  beg
 to  lay  on  the  Table  a  copy  each  of  the
 following  papers  (Hindi  and  English  ver-
 sions)  under  sub-section  (J)  of  section  619-4,
 of  the  Companies  Act,  956  :

 re)  @)  Review  by  the  Government
 on  the  working  of  the  Eleo-
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 tronics  Corporation  of  India
 Limited,  Hyderabad  for  the
 year  1969-70.

 (ii)  Annual  Report  of  the  Elec-
 tronics  Corporation  of  India
 Limited,  Hyderabad  for  the
 year  1969-70  along  with  the
 Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library.  See  No.
 LT—860/74.]
 Review  by  the  Government
 on  the  working  of  the  Urani-
 um  Corporation  of  India,
 Limited,  Jaduguda  (Bihar)  for
 the  year  1969-70.

 (it)  Annual  Report  of  the  Urani-
 um  Corporation  of  India
 Limited,  Jaduguda  (Bihar),
 for  the  year  1969-70  along
 with  the  Audited  Accounts  and
 the  comments  of  the  Comp-
 troller  and  Auditor  General
 thereon  [Placed  in  Library.
 See  No  LT—86I/7I.|

 Se Q)  (i

 NOTIFICATION  UNDER  Mysore  MOTOR
 Vruicirs  TAXATION  Act,  957

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  SHIPPING  AND
 TRANSPORT  (SHRI  RAJ  BAHADUR)  :
 I  beg  to  lay  on  the  Table  a  copy  of  Notifi-
 cation  No.  S.O.  72  (Hindi  and  English
 versions)  published  in  Mysore  Gazette  dated
 the  Ist  July,  97I,  under  sub-section  (2)
 of  section  6  of  the  Mysore  Motor  Vehicles
 Taxation  Act,  957  read  with  clause  (c)iv)
 of  the  Proclamation  dated  the  27th  March,
 1971,  issued  by  the  President  in  relation  to
 the  State  of  Mysore.  [Placed  in  Library.  See
 No,  LT—~862/7.]

 STATEMENT  OF  DECISIONS  ON  CERTAIN  RE-
 GOMMENDATIONS  OF  A.R.C.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND
 IN  THE  DEPARTMENT  OF  PERSONNEL
 (SHRI  RAM  NIWAS  MIRDHA):  !  beg
 to  lay  on  the  Table  a  statement  (Hindi  and
 English  versions)  of  decisions  of  Govern-
 ment  on  certain  recomendations  of  the
 Administrative  Reforms  Commission  in  ity
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 teport  on  the  “Machinery  of  the  Govern-
 ment  of  India  and  its  Procedures  of  Work
 {Placed  in  Library.  See  No,  LT—863/7}.)

 ANNUAL  REPORT,  ETC.  OF  THE  Press  CouncIL
 OF  INDIA  FoR  970

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRIMATI  NANDINI
 SATPATHY)  :  I  beg  to  lay  on  the  Table  :

 qd)  A  copy  of  the  Annual  Report  of
 the  Press  Council  of  India  for  the
 year  1970,  under  section  I8  of  the
 Press  Council  Act,  1965,  [Placed  in
 Library,  See  No.  LT—864/7  ]

 (2)  A  statement  (Hindi  and  English
 versions)  explaining  the  reasons  as
 to  why  the  Hindi  version  of  the
 above  Report  could  not  be  laid  on
 the  Table  Simultaneously  [Placed
 in  Library.  See  No,  LT—865/7  }

 ANNUAL  REPORT  1969-70,  OF  RUBBER  BoaRD,
 Corre  (SECOND  AMENDMENT)  RULES,  TBA

 BoarpD  (RECRUITMFNT  AND  CONDITIONS
 oF  Sprvicr,  Erc  etc.)  RULES.

 FTC.  ETC.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.C  GEORGE):  I  beg  to  lay  on  the
 Table  :

 (i)  Q)  A  copy  of  the  Annual  Report
 on  the  activities  of  the  Rub-
 ber  Board  for  the  year
 1969-70,  [Pluced  in  Library.
 See  No.  LT  866/71  }

 (i)  A  statement  (Hindi  and
 English  versions)  explaining
 the  reasons  as  to  why  the
 Hindi  version  of  the  above
 report  could  not  be  laid  on
 the  Table  simul.ancously.
 {Placed  in  Library.  See  No
 LT—867/7i  ]
 A  copy  of  the  Coffee  (Second
 Amendment)  Rules,  1971
 (Hindi  and  English  versions)
 published  in  Notification  No.
 8.0.  2590  in  Gazette  of  India
 dated  the  0th  July,  1971,
 under  sub-section  (3)  of  sec-
 tion  38  of  the  Coffee  Act,
 1942,  [Placed  in  Library.  See
 No,  LT—~868/7!,
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 (ii)  ै  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons
 for  delay  in  laying  the  above
 Notification.  [Placed  in  Libe
 ra‘y.  See  No.  LT—~869/72.]
 A  copy  ot  the  Tea  Board
 (Recruitment  and  Conditions

 of  Service  of  officers  appointed
 by  Government)  Rules,  1971
 (Hindi  and  English  versions)
 published  in  Notification  No.
 GSR_  023  in  Gazette  of
 India  dated  the  l0th  July,
 !97f,  under  sub-section  (3)  of
 section  49  of  the  Tea  Act,
 953  [Placed  in  Library.  See
 No,  LT—870/74.}

 A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons
 for  delay  in  laying  the  above
 Notification.  [Placed  in  Lib-
 rary.  See  No.  LT--87/7I.]

 Qe  w@

 (i)

 Government  Review  AND  ANNUAL  REPORT
 OF  FERTILIZERS  AND  CHEMICALS  TRAVAN>

 coreg,  Ltp.,  1969-70

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  DALBIR  SINGH)  :
 I  beg  to  lay  on  the  A  Table  a  copy  each  of
 the  following  papers  (Hindi  and  English
 versions)  under  sub-section  ro)  of  section
 69-A  of  the  Companies  Act,  956  :—

 (i)  Review  by  the  Government
 on  the  working  of  the  Ferti-
 lizers  and  Chemicals,  Travan-
 core  Limited,  for  the  year
 1969-70,

 (li)  Annual  Report  of  the  Ferti-
 lizers  and  Chemicals  Travan-
 core  Limited,  for  the  year
 1969-70  along  with  the  Audited
 Account  and  the  comments
 of  the  Comptroller  and  Audi-
 tor  General  thereon.  {Placed
 in  Library,  See  No.  LT—
 872/71.)

 COMMITTEE  ON  ABSENCE  OF
 MEMBERS

 MINUTES

 SHRI  8,  ron  SAMANTA  (Tamluk)  :  I
 peg  to  lay  op  the  Table  Minutes  of  the  First


